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I think the House on some subsequent 
()('casion should give its serious con
sideration to this administrative aspect 
also, because after all the regulatiOl!l 
and cOl!ltrol of the corporate sector of 
our eoonomy also needs a proper integ_ 
rated all-comprehensive organisation. 
Otherwire what I feel is that the work 
that was done over sO many years by 
a competent body of officers who have 
been in charge of the administration of 
(!ompany law and have done excellent 
work, will be tmall y nullified. 

Mr. Deputy-Speaker: We will now 
prx~d to the next item of business. 

14.34 brs. 

COMMlTI'EE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

THurrn:m REpoRT 

Sbrt Hem Raj (Kangra): Sir, I beg 
to move: 

''That this House agrees with the 
Thirti-eth Report of the Committee 
on Private Members' Bills and Re-
solutions presented to the House on 
the 9th December, 1963." 

Mr. Deputy-Speaker: The question 
is: 

''That this House agrees with 
the Thirtieth Report of the Com
mittee on Private Members' Bills 
and Resoluti'ons presented to the 
House on the 9th December, 
1953." 

The motion was adopted. 

lU5 hrB. 

RESOLUTION RE: AGRICULTURAL 
PRODUCTION-<ontd. 

Mr, Deputy-$peakm-: '!be House 
will now proceed with the further 
discussion of the following Resolution 
moved by Shri P. Venkatasubbaiah 
On the 29lh November, 1963:-

"This House recommends that 
a Committee consisting of Mem
bers of Parliament, agricultural 
experts and progressive farmera 
be constituted to go into the 
causes of failure in agricultural 
sector and make recommendations 
for better co-ominated efforts of 
official and non-offic,al agencies 
in the agricultural front to in
crease the agricultural production 
so as to reach the desired tar
gets." 

The time allotted for this resolution 
is two hours out of which we have 
already taken one hour and twenty
five minutes, Thirty-five minutes are 
left. 

Shri Sivamurthi Swamy may now 
continue his speech. 
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"Nero Fiddles. 

When people are dying of star
vation on the pavements of Cal
cutta and the country is facing a 
famine, should this tobacco culti
vation in the interests of the To
bacco Companies be the preoccu
pation of the Indian Council of 
Agricultural Research? A Gov
ernment pledged to the welfare 
of the people should reclaim all 
such land for raising food crops. 
It should transfer the services of 
Sir Herbert Stewart and officers 
of his like to the Tobacco Com
panies and not waste the taxpay
er's money in subsidizing British 
firms masquerading in India as 
'(India) Ltd.'. Almost the entire 
programme of work of this I.C. 
A.R. is of this nature If it is 
not tobacco it is 10ng-stapJe cot
ton or thick-rind sugar-cane for 
the mills or groundnuts for ex
port. This is the secret of the 
so-called efficiency of the milIs
misappropriation of the taxpayer's 

money through the 'Public ser
vices. Such activities, especially 
in these critical times, remind one 
of Nero fiddling while Rome was 
burning." 
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An 80 •. Member: The time may be 
extended. 

Mr. Deputy-Speaker: I do not think: 
there is any justification for extending 
the time for this. We have had a 
Food debate, a Plan debate. 

Shrimati Yashoda Reddy (Kurnool): 
But if the House agrees? 

Mr. Deputy-Speaker: There are 
other important resolutions. We should 
not discuss the same thing over and 
over again. Members have had their 
chance. 

Shrimati Yashoda Reddy: I move 
a motion that the time be extended. 

Shri Nambiar (Tiruchirapalli): I 
would request the hon. lady Member 
not to move a motion fo:' extension 
of time. 



Resolution reo DECEMBER 13, 1963 Agricultural 

Shrlmatl Yashoda Reddy: Let it be 
put to the House. I move that the 
time for this resolution be extended 
by one hour. 

Shri Nambiar: Sir, this was discus
sed in the Private Members' Business 
Committee arid it was agreed that the 
next resolution may be allowed to be 
moved, because it is an important 
resolution, about upgrading of Madras 
City to an 'A' class city. My difficulty 
is .... 

Mr. Deputy-Speaker: I feel there is 
no justification for extending the time. 
Shri Sivamurthi Swamy may please 
wind up his speech. 
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Shri Ram Sewak Vadav (Baraban
ki) : There is a motion before the 
House re: extension of time. The 
House should take a decision on it. 

if' ~~nr~ 'fiT ~vf;:r <PCfT ~ I 

Mr. Deputy-Speaker: Dr. Ram 
Subhag Singh. 

Shrimatl Ken Obakravartty (Bar
rackpore): I wish to make a sub
mission to you and to the other side 
(Interruptions). I do not know why 
Shri Patel gets up to interrupt when
ever we speak. The submission I 
have to make is that in non-official 
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business, we should try to do things, 
as far as possible, on the basis ot 
agreement. Now I do not say that the 
particular issue is not important. But 
I would request that this should not 
be made a convention, that a motion 
is moved for extension and then we 
all know what happens with the ma
jority that the Congress Party pos
sesses. Unless this be an issue which 
has not been sufficiently debated and 
cannot be debated again except under 
this discussion, I would request the 
Member not to press the motion for 
extension, because if the motion is 
put to vote, we know what happens 
with the Congress majority. 

IShrl .surendraDath Dwivedy (Ken
drapara): I wou'd also make a simi
lar request. Although I aeree that 
th~ Resolution is very important
personally I feel that it should have 
more time--at the same time, I must 
record my protest against the manner 
in which extension of time for non
official business is sought to be obtain
ed. In this respect, we have created 
a bad precedent by voting for exten
sion of time for a BilJ thereby shut
ting out another Bill which dealt with 
disclosure of assets by Ministers. Th'e 
Congress Party through its majority 
sought to shut out that Bill and pre
vent its even being moved in the 
House. 

Some Bon. Members: No, no. 

8hri Surendranath Dwivedy: That 
is the impression created whatC')Ter 
you may say. 

Now we have another Resolution 
seeking to declare Madras as an class 
'A' city. Let not the impression go 
out that because it concerns the south, 
the majority in this House wants to 
prevent even the chance of that Re
solution being moved here. I do not 
think we are creating good precedents 
by such conduct On our part. I would 
request you to prevail upon our 
friends opposite not to press that 
motion. 
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Mr. Deputy-Speaker: r would also 
make an appeal to the House. We 
had a discussion on the food situation 
for 10 hours and we had a discussion 
tOn the Plan for 19 hours. Of course, 
r am bound by the decision of the 
House. So I have leave it to the 
House. But I thought there should 
be no extension of time. I appeal to 
the good sense of the House. 

Shrimati Yashoda Reddy: would 
like to say one word. The Opposition 
Members were saying that we are 
being moved by the Ministers. That 
is not a correct statement. We are 
not moved by the Minister. We judge 

,:the issue on merits. (Interruptions). 

Shri Rane (Buldana): The subject 
has already been discussed sufficientlY 
more than ~nce. I think there should 
be no extension of time. 

Mr. Deputy-Speaker: 
Ithe House. 

Shri Surendranath 
should not be pressed. 

leave it to 

Dwlvedy: It 

An Hon. Member: The motion for 
extension should be withdrawn. 

Shrimati yashoda Reddy: I bow to 
your ruling. I am not pressing that 
motion. 

Mr. Deputy-Speaker: Dr. Ram 
Subhag Singh. 

The Minister of State In the Minis
try of Food and Agriculture (Dr. Ram 
Subhag Singh): I am glad that Shri 
P. Venkatasubbaiah has moved this 
Resolution which has enabled so many 
Members to express concern over the 
present level of agricultural produc
tion. I share theiJ< feelings and I 
assure them that we shall try our best 
to achieve a break-through in the pre
.sent level of prodUction. 

I do not want to quote figures 
because they have already been quoted 
by so many hon. Members. During 
the past two years, agricultural pro
duction has been virtuall~ ,stable, but 

I must also point that the 1961-62 
figure was a record one. During that 
year, we find the highest production. 
The level rose to 141.4 though during 
last year it slumped down to 136.4. 

Now, I want to emphasise and stress 
one point that the total agricultural 
efforts have been extended during the 
past three years. Stress was laid by 
Shri Venkatasubbaiah and some other 
hon. Members-and now Shri Siva
murthi Swamy said the same thing
that the benefit of the research should 
reach farmers. I attach much import
ance to it. The leAR and other com
mittees will do their best to take the 
results of research to the agricul
turists. I believe that unless and until 
technical knowledge is carried to the 
agricul turists, we will not be able to 
modernise our agriculture. 

Agriculture is suffering from so 
many handicaps. The first is that we 
are having very small and uneconomic 
holdings. I do not mean that we 
should necessarily have large holdings 
because we shall have to care for our 
landless agriculturists also. Therefore, 
we should strike a balance between 
two aspects. First is the land hunger. 
Our population is very big and will 
go on increasing. Our area under 
cultivation is limited. It cannot 
inerease. We can only increase pro
duction by adding fertilisers, providing 
irrigation facilities, better implements 
etc. In the same area where there was 
one crop, we can try to have two or 
three. By such intensive cultivation, 
we can increase production. 

Then we can bring some more land 
under cultivation. For example, 
desert areas or land not yet brought 
under cultivation, can be tapped. If 
we provide irrigation facilities there, 
we can raise two or three crops. In 
that way, our acreage can be increased . 

The other thing is that we cave 
very low productivity. In many cases 
our production has ion~ down or is 
remaining stable. :5': ~viding maxi
:num faciiities to agriculturists we ~ 
increase production and allO in creat-
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ing an atmosphere wherein he must 
feel that he is not worried about so 
many other responsibilities. 

The biggest factor that comes in the 
way of increasing productivity is the 
power of investment of the agricul
turist. Anybody who is in a position 
to invest something is able to grow 
better crops, and if one is unable to 
apply fertiliser and plough the field 
properly, naturally his yield is very 
low. So, this investment capacity 
must be created. 

Our agriculturists are also having a 
very low level of technical advice. 
While we are having some tractors, it 
is not possible to have servicing ce~ 
tres everyWhere. But there are m~ 
other things which come under techni,
cal adviCe, and there are institutional' 
drawbacks. 

But this resolution wants a com· 
mittee consisting of Members of 
Parliament, agricultural experts and: 
progressive farmers, to go into the 
causes of failure in the agricultural 
sector. As you said, Sir, the food 
debate was recently held for two days; 
in this House, and for two days in the-
other House. The Mid-tenn Plan 
Appraisal Report was also discussed' 
here, and all the Members who could 
be accommodated got an opportunity 
to express their views. Besides, we 
have the informal consultative com
mittee for Members of Parliament. A& 
for experts, they are there in the field, 
they are manning all our research 
institutes, educational institutions etc. 
They are also manning our agricul
tural department. As for progressive 
agriculturists, we are going to associate 
them at each level. The State Gov
ernments have been advised to asso
ciate them at the State level, and if 
possible, at the district and village 
level also. So, in the matter of con
stituting a committee as desired, I 
would like to be guided by the advice 
of the House, because our agriculture 
is suffering not because of lack of 
reports. We have more than two 
clozen reports, but we lack in the 

implementation of the recommenda
tions that have been made so far. 

To say that all our programmes are 
gpod, and at the same tlme that the
implementation is bad, is not good. At 
the time we undertake a programme, 
we must try to create suitable machi
nery to implement it. There lies the 
root of the failure. No progr8IlllD8' 
should be undertaken if we are not. 
in a position simultaneously to imPl,,
ment it. That should be borne in mind 
by everybody who talks about agri
culture. 

It is not the business of the Agri
cultUre Ministry alone. This work is 
handled firstly by about 70 million 
filrmer families, secondly by so many 
departments; like the In:igation Depart. 
ment, Agriculture Department, Com
munity Development Department etc.,. 
and to soma extent by the Planni.n.g 
Commission. The entire extension is 
implementing it at the mock and. 
village levels. All these things should. 
be bom:e' iiI mind: 

From 1!M!7 W 19631 agricultural pr0-
dUction hQll" increased; there is 001 
doubt about it, but our necessity is; 
much. more, and I want it should go 
on mult'ipfying- because our standard
of living is; loW' todBy, and unless and 
until we increase our standard ot: 
living, we will not be able to educate 
our children properly. Without edu
cation, if you want to keep agriculture· 
at the level at which it was in the 
medieval period, that is no sign of' 
progress, Many people want jets and! 
Boeings f'or transport; but no tractors, 
bulldozers and fertilisers for agricul
tural purposes. There are so many
hackneyed ideas going on simultane
ously in the country, that I want to
disabuse the minds of the critics. 

Many people say that the Agricul
ture Ministry people do not have a 
heart. I want to compare it with the 
heart of everybody here, because yOUi 
must have a total picture in your mind 
when you talk about agriculture. A 
school teacher, fOr instance, says that. 



Resolution reo AGRAHAYANA 22, 1885 (SAKA) AgTicultUTal 46921 

agricultural production has fallen, but 
what is his contribution? If you are 
sitting here in the Chair and talking 
about the availability of milk, poultry 
or agricultural produce or horticulture, 
and hate to do any work in that field, 
how does it help? That should be 
avoided. So, all these people who 
taik must go into the field and set an 
example to others that they also are 
working in the field. 

Shri Nambiar: I have a milch cow 
at home, poultry farming, everything. 

Dr. Ram SlIbbag S~h: Shri 
Nambiar also wants to fish always in 
troubled waters! 

I was referring to the total efforts 
that have been expanded recently. 
Shri Venkatasubbaiah wanted to know 
the total irrigation potential that is 
not being utilised. Everybody knows 
from the mid-term Plan Appraisal 
that it comes to 4 to 5 million acres. 
So is the case with agricultural machi
nery, manufacture of tractors etc. If 
we can utilise this irrigation potential, 
immediately to that extent our agri
cultural production can be increased. 
Similarly, the target of fertiliser utili
sation was about one million tons in 
terms of nitrogen, but is going to be 
only about 8 lakh tons by the end of 
the Plan period. Even today, we are 
short of tractors, but this programme 
is being increased. 

Last year we created a seed corp<)
ration for providing seeds of different 
types, and particularly hybrid maize. 
Our effort was to create a board for 
handling this agricultural machinery 
programme. About the distribution of 
fertiliser, now there. is no complaint 
about that. The complaint may be 
that the credit is not available. So, 
we are not able to take full advantage 
of fertilisers, but the demand is much 
more than the availability. 

Coming to the inadequate utilisation 
of irrigation potential, the DVe 
canals, for instance, were supposed to 
irrigate about one million acres, and 
Shri Venkatasubbaiah or any Member 
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is welcome to find out the causes of 
non-utilisation not only the irrigation 
potential of DVC but so many others. 
I do not want to take shelter under 
the plea that it is not being. utilis&d, 
but let us all combine and see that it 
is utilised. For such purposes some 
committees were also set up. 

15 hrs. 

The first committee during the· 
Second Pian period was' the Food-
grains Enquiry Committee, presided: 
over by Shri Asoka Mehta in 1957. 
It gave certain recommendations. Later 
on the Ford Foundation team gave· 
some recommendations and after~· 
wards the package programme was, 
introduced: Then the· agricultural' 
administration committee was set Up' 
in 1958 to report on' agricultural 
administration and agricultural pro-
duction. I may' say that' you can have
results in proportion to the facility
that you are providing to the agricul
turist, to the agricultural ad.tninistra~ 
tors or officers. This committee-· 
recommended' that there should be aru 
All India ilgricultural Service. It was. 
processed and it is now under con
sideration and I hope it would come
into existence as soon as possible. r 
wan1 to inclUde animal husbandry 
and veterinary people also in thisc 
because they should' not be neglected. 
We are having all-India Service for
everything except agriculture. Facili
ties, remuneration and respectability 
that you provide to the other services 
should also be given to the agricul
tural workers; otherwise you cannot: 
expect more results from them alone, 
Still it goes to the credit of the agri
culturists and agricultural officers' 
that agricultural production has gone 
from 5 crore tons in 1950-51 to 7.9-
crores tons now; jute production has 
increased from 20 lakh bales in 1950-52 
to 60 lakh bales now; cotton produc
tion has gone from 20 lakh bales to 
50 lakh bales. Wherever there is 
achievement there is no notice of it; 
the lack of achievement is exaggerat
ed. Everybody talks about their 
facilities. For instance, we talk about 
our own facilities. What about the 
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. facilities given to the agriculturist? 
Have we improved the total facilities 
avaiJable to an ordinary agriculturist 
like me, having ten acres or two acres? 
Have we reduced his burden? If not 
what is the sense in expecting more 
from him? For instance, take our own 
Suratgarh farm. The desert area has 
been transformed into a beautiful 
farm. May be, the results are not up 
to our expectation. But it has changed 
the face of the soil. There has been 
some investment, irrigation facilities, 
fertiliser application, good administra
tion. some machines and trained agri-

. culturists. Are we in a position today 
to provide that much facility to all 
our' agricultural areas? We must pro
ceed in that direction. If you keep 
the farmer half starved or under con
ditions wherefrom he could not get 
out. I do not think he will be in a 
position to improve yields or under-
·~tand the knowledge of our research 
laboratories which Mr. Swami and 
Mr. Venkatasubbaiah and Mr. Ranga 
and others spoke about. I will throw 
lInother challenge to Mr. Ranga 
because he has been in the field of 
peasants movement for a long time. 
Peasants have not yet been organised 
and everybody wants to exploit them. 
Even Mr. Masani has said that they 
are' not in a proper condition? What 

. has he done all through his life to 
improve their condition? Something 
concrete could be done to improve 
their condition by consolidation of 
holdings. They can say that they are 
not Chief Ministers and so they cannot 
get the fields consolidated; they can 
advance so many other arguments. 
The main thing is to remove their 
burdens, avoid'ance of further frag
mentation and then consolidation of 
holdings. Apart from these three 
conditions, there are so many other 
=nditions also. We are going into 
this matter constantly. Last year we 

. approached the State Governments to 
constitute a Cabinet Sub-Committee. 
At the Secretaries level, there is a 
Secretaries Sub-committee with a view 

'10 rope in all the agencies that work 
'in the field of agriculture. After that 
'there wu a Ministers' Conferen~ io 

consider this work--conference of 
State Ministers of Community Deve
lopment and State Agriculture Minis
ters. That Conference set up a work
ing group to go into inter-departmental 
and institutional co-ordination. The 
State Governments are now studying 
and implementing the report of that 
working group. Recently an agricul
tural production board was created by 
the National Development Council 
and it consists of Ministers of com
munity development, of irrigation, of 
planning, and then people connected 
with the Food and Agriculture Minis
try and then planning member for 
Agriculture. 

Shri Nambiar: Except Members of 
Parliament. 

Shri Shoo Narain (BansO: How 
many kisans are there? 

Dr. Ram Subhag Singh: Mr. S:-teo 
Narain is a peasant from Cuba and 
he is a very active peasant. All those 
people who are there claim such repre
sentati ve capacity as my esteemed 
friend MT. Sheo Narain; they are in 
no way less qualified to be on that 
committee. Many people from this 
side and even Mr. Nambiar who is a 
very good friend of mine say: what 
about Members of Parliament? Are 
we not Members of Parliament? Today 
you are there and tomorrow I can be 
there. We are as good Members of 
Parliament as you are .... (Interrup-
tions). Shri Sheo Narain referred to 
farmers. There are some very good 
farmers on the panel of agriculturists
more than 20; I do not exactly remem
ber the figure. But that committee 
consists of over two dozen members 
from different States; it is a eommittee 
of progressive farmers. When I talk 
about the State, district or blocs, pro
gressive farmers, there are farmers 
there and if Mr. Sheo Narain has any 
idea to offer, we shall be happy to 
accept and implement his idea. I want 
to reduce the number of committees 
and as I pointed out we are suffering 
'not because of the lesser number I)f 
committees or lesser number of 
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reports but because of suitable 
agencies to implement those reports 
:in a co-ordinated way. Now with the 
constitution of the Agricultural Pro
'tiuction Board and the Inter-depart
mental Committee report, there is 
going to be more and more co-ordina
tion and very effective co-ordination 
at each level. Therefore, I think that 
my han. friend Shri P. Venkatasub
baiah should not press this resolution. 

Mr. Deputy-Speaker: Does Shri 
Venkatasubbaiah withdraw his resolu
tion? He has no time now for a 
speech. 

Shri P. Venkatasubbaiah (Adoni): 
In five minutes, I shall say a few 
words and then withdraw the resolu
lion. 

Mr. Deputy-Speaker: Two or three 
minutes. 

Shri Ram Sewak Yadav: I beg of 
you that I must be given an oppor
tunity. 

Mr. Deputy-S~er: Not now. Shri 
Venkatasubbaiah. 

Shri P. Venkatasubbaiah: I am 
highly thankful to the Minister for 
baving given a clear exposition of 
agriculture and agricultural produc
lion and the related problems in this 
country. Even in my earlier speech 
while moving the resolution I had said 
that I wanted to highlight certain 
defects that are found in the agricul
tural production activities. I listened 
to the Minister attentively, and I am 
glad to find that he spoke with great 
feeling. I know, and I have also 
beard, that he is as good a farmer as 
anyone of us. I entirely agree with 
him. The only point that I would like 
to suggest is, the entire agricultural 
'tiepartment both at the Centre and in 
the States, or rather the edifice, has 
not been built on strong foundations. 
I wanted to tell the hon. Minister and 
this House that there shOUld be a 
thorough orientation of the entire 
'Ministry and the departments con
cerned. 

Very recently it has been said that 
the Irrigation and Power Ministry has 
been put in overall charge of this 
Ministry. I would like to know 
whether, after that decision, any real 
integration or co-ordination has taken 
place so far. Very recently, the Agri
cultural Ministers met here. I also 
raised the question regarding lessen
ing the rates Qf electricity so far as 
supply of electricity to the farmers is 
concerned. The conference was held 
in August. Yesterday, I asked a ques
tion about it and the Parliamentary 
Secretary replied that he is getting 
replies from the State Governments. 
It has taken nearly four to five months 
for a decision to be taken. This is 
my first point. 

I would only read some of the 
impressions that have been given by 
our Prime Minister and also by the 
Minister of Planning, Shri Nanda. I 
shall quote first what our Prime 
Minister has said: 

" .... it appears to me that agri
culture is often considered a 
routine job which not the brigh
test of the Ministers can take 
charge of. Agriculture is more 
important by itself than the Chief 
Ministers. Whoever does it, it 
must be done by a man with a 
sense of mission, with a sense of 
devotion to the work, with energy 
and enthusiasm and some ideas. 
That is not the impression that 
we now get. It is looked upon 
more as a routine job." 

That is the expression made by the 
Prime Minister on agriculture. 

Then, I shall just quote what Shri 
Nanda said on agriculture. Just now, 
the Minister of State in the Ministry 
of Food and Agriculture has been 
telling us that the community deve
lopment, the Ministry of Food and 
Agriculture and the Ministry of Irri
gation and Power are the three 
agencies through which we try to 
increase the 1'00d prodUction. About 
communlty development and village 
production plans, I would jUlt read 
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the impressions that have been expres
sed by Shri Nanda. Shri Nanda said: 

"I am sorry to say that in spite 
of elaborate discussion we had 
SC\'~n months ago, there is pro
nounced resistance to take up 
concrete action in the villages. 
We Rave been talking of village 
production plans, which have only 
now caught the fancy of people at 
all levels. What has been the 
result? In every State, where the 
village production plan has been 
taken up, an elaborate pro forma 
has been drawn up whi.ch the 
Village Level Worker has to fill 
up for every single family_ task 
beyond the capacity of any human 
being. I asked our experts in the 
C.D. Ministry and in the Food and 
Agriculture Ministry to prepare a 
village production plan. I have 
asked a top level man to get into 
one single village near Delhi aDd 
work out a plan which that village 
can take up and which can 
be adopted as a model in 
other villages. At last a Com
mittee has been set up to prepare 
a production plan for a village 
near Delhi. I want you to con
sider what this means. For the 
past three years we have been 
asking every V.L. W. to prepare 
village production plans, and the 
only thing we have done is to draw 
up pro formas." 

I am very happy that the Minister 
has come out with the assurance that 
he is going to streamline the entire 
administration and also see that pro
duction goes up. I am very happy 
to hear that he has applied himself 
to this work, as he always does when 
any work is entrusted to him. I hope 
that under his stewardship agricul
tural production will increase. I am 
one of those people who want to see 
that agricultural production should go 
up in this country, and that there 
shou;d not be any criticism in Parlia
ment or outside that agriculture has 

Of Madra. City 
suffered at the hands of Dr. Ram, 
Subhag Singh and at the hands of the
Government. 

With these words. 1 beg leave to. 
withdraw the resolution. 

The Resolution was, by leave, 
withdrawn. 

15.16 brs. 

RESOLUTION RE: UPGRADING OF' 
MADRAS CITY 

Sbri Maaoharan (Madras South).: I 
beg to move the following Resolu
tion: 

''That this HoWIe calJ!s upon the 
Government to upgrade Madras 
as an "A" class city." 

Mr. Deputy-5peaker, Sir, the reso
lution which I have moved in ~ 
House is backed by everybody and: 
everybody agrees in this House with 
the justness and legitimacy of it. For 
the past so many years the demand 
has been perSIstently made, attract-· 
ing the attention of the Government. 
to consider this legitimate demand of 
the Central Government employees-. 
o! Madras city. Unfortunately, the
Government of India-I do not know 
whether It is lethargic or indifferent
has shelved this matter into cold 
storage. 

15.17 hrs. 

[SHRI T!irRUMALA RAo in the Chair], 

I am now very happy to state that 
the right man has come as Finance 
Minister and he has understOOd the 
legitimacy of the demand, and he 
would be able to apreciate the just
ness of the C'ause. Believing thorough
lyon the bona fides of the Finance 
Minister, I have moved this resolu
tion, hoping that this will be definite
ly considered and the justness of the-


